223 Papers Laid
1261 hrs:
PAPERS LAID ON THE TABLE

ReroRT oF EAG OF Inp1a, 1971-72,
Vors. I anp 1II

THE MINISTER OF STATE IN
THE MINISTRY OF FINANCE (SHRI
K. R. GANESH): I beg to lay on
the Table a copy of the Report (Hindi
version) of the Comptroller and Audi-
tor General of India., for the year
1971-72, Union Government (Civil)
Revenues Receipts—Volume I—In-
direct Taxes and Vol. II—Direct Taxes
under article 151 (1) of the Constitu-
tion. [Placed in Library. See No. LT-
5743)/737. -

NOTIFICATIONS UNDER ALL INDIA
SERVICES ACT

THE DEPUTY MfNIS'PER IN' THE
MINI'STRY OF HOME AFFAIRS
(SHRI F. H. MOHSIN): On behalf
of Shri Ram Niwas Mirdha, T beg to
lay“on the Tableé & copy each of the
following Notifications’ (Hindi and
Eriglish vérsions) undér sub-section
(2) " of section'3 of the All-India Ser-
vices Adt, 1951:=

(1) 'I-‘he Inchaa Police  Service
- (Fixation ofr Cadre Strength)
Sixth Amendment Regula-
- tions, 1073, published in Noti-
.ﬁcatlon No. . G.S.R. 905 in
_ .-Gazette of India dated -ithe
.- 25th August, 1973,.
"42)" The Indian'  Pélicé = Service
©* (Fization of Cadre Strength)
Fifth Amendmeént 'Regula-
tions, 1973, published in Noti-
fication No. G.S.R. 906 in
7 Gazette of. India ~ dated the
256th. August, 1973.

(3) The Indian Police -Service

(Pay) Second Amendment

 Rules, 1973, published in Noti-

" . fication No. . G.S.R.. 907 in

., Gazette of India . dated the
25th August, 1973.

(4) The All-India Services {Con-
fidential _Rolls) Amendment
Rules, 1973, published in Noti-

NOVEMBER 21, 1973

(5)

(6)

7

(8)

- Service

(9)

(10)

(11)
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fication- No. G.S.R. 942 in
Gazette of India dated the 8th
September, 1973.

The All-India Services (Cun-
fidential  Rolls) Seccnd
Amendment Rules, 1973, pub-
lished in Notification No.
G.S.R. 425 (E) in Gazette of
India dated the 11th Septem-
ber, 1973.

The Indian Administrative
Service (Recruitment) Fonurth
Amendment Rules, 1973,
publisheg in Notification No.
G.S.R. 427 (E) in Gazette of
India dated the 12th Septem-
ber, 1973.

The' Indian Police  Service
(Recruitment) Third Amend-
ment Rules, 1973, published
in' Notification No. GS.R.
428 (E) in Gazette' of India
dated the 12th September,
1973.

The . Indian Administrative
(Appointment ' by
Promotion) Second Amend-
ment Regulations, 1973, pub-
lished in Notification No.
G.S.R. 429 (E) in Gazette of
India: dated the 12th Septem-
ber, 1973.

The Indian Police Service
(Appointment by Promoticn)
Second Amendment Regula-
tions, 1973, published in Noti-
fication No. G.S.R. 430 (E) in
Gazette of India dated the
12th September, 1973.

The Indian - Administrative
Service (Fixation of Cadre
Strength) Sixth Amendment
Regulations, 1973, published
in  Notification No. G.S.R.
450 (E) in Gazette of India
dated the 22nd September,
1973.

The Indian Police Service
(Fixation of Cadre Strength)
Eighth Amendment Regula-
tions, 1973, published ir Nuoti-



238

fication No. G.S.R. 1016. in

Gazette of India dated the

22nd September, 1878.

«12) The Indian Police Service
(Pay)  Fifth Amendment
‘Rules, 1973, published in Noti.
fication No. G.S.R. 1017 in
Gazette of India ‘dated the
22nd September, 1973.

«13) The Indian Administrative
Service (Fixation of Cudre
Strength) Ninth Amendment
Regulations, 1073, published
in Notification No, G.SR.
1089 in Gazette.of '_'dil dated
the m .Qctober,

«I4). The Indhn Adnllmltratlve
tment by
Arm'nd-

415) The xmfrun r&hee Service

(Appoiptment by Promotiea)
in Noti-
ﬂr.'atlon No G.SR. 478 (E) in
Qazette of . India dated the

. 34th Octoher, 173
118). The Indian Forest Berviece
(Pay) Amendment Rules,

“o ¥ 171078; publifed i  Notifiea.

T ticn No. GiS.R. 1107 in Gazette

¥ Lof Sndia dabed the 2th Octo-
7 ek, 1973.

nu':‘) The Indian Po.hee Service
(Pay) Sixth Amendment
Rules, 1973, published in
Notiﬁca't_.ion No. G.S.R. 1181
in Gazette of India dated the
3rd November, 1973.

{18) The Indian Police Service

' (Fixation of Cadre Strength)

' Ninth Amendment Regula-

tions, 1973, published in Noti-

; fication No. GSR. 1182 in

<0l 0 Gamette of Indis  detesd the
© Wl Sod "November, 1073, -
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(19) The Indian Police = Barvice
(Fixation of Cadre Strength)
Tenth Amendment Regula-
tions, 1973, published in
Notifieation No. G.SR. 1183
in Gazette of Indig dated the
3rd November, 1978.°

(20) The Indian Police Service
(Pay) Seventh Amendment
Buyles, 1073, published in
Notification No, G.S.R. 1184
in Gagette of India deted the
3rd November, 1973. [Placed
in Librany. Sea No. LT-5744/
73]

Normrcaans unsas DerEr Smu
GERDWWARAS ACT

SHRI F. H. MOHSIN: I beg to lay

on tiae Table—
(1) A copy each of the following

Netifications under sub-gagtiom (4) of

seitien 30 of the Delki’ Sikhk Gurd«
vans A, 17—

m The Tty Sikh Gurdwara.
. Magnagement Commjttes (Re-
_ﬁ\st;atio f Elgc‘lors) nlﬂes,

hed in Notifica-

.-tiqn Np GSR. 25 (E) in’
Gazette of India dated the
22nd Jamuary, 1973 (English
version) and G.S.R. 284 in
Gazette of India dated the:
24th Mapeh, 1978 (Hindi ver-
gien) apd corrigenda therete:
published in Notifications
Nos. G.5.R. 319 dateg the 31st
March, 1873, G.S.R. 672 dated
the 30th Jumne, 1973 and G.5.R.
911 dated the 25th Aujust,
1973.

(ii) The Delhi Sikh Gurdwara
Management Committee (Re-
gistration of E]ectars)
Amendment Rules, 1978'
(Hindi and English versions)
published in Notification No.
G.B.R. 671 in Gazette of India
dated the 30th June, 1973.

{ifi) The Delhi- Sikh Gurdwarns
" Mandgement Cosinitéee (Row



